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BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C No(s). 24915/2016
BHARAT SANCHAR NI GAM LTD Petitioner(s)

VERSUS

LARSEN AND TOUBRO LTD AND ORS Respondent ( s)
(with interimrelief and office report)
Date : 28/11/2016 This petition was called on for hearing today.
For Petitioner(s) M. R N Pareek, Adv.

M Pavan Kumar, Adv.

For Respondent(s) M. M B. El akumanan, Adv.
M. A C. Mshra, Adv.
Ms. A G Nair, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
S ervice of noticeis complete on respondent Nos. 2 to 4 but
one has ent ered appear ance on their behalf.
Four weeks tine, as last chance is given to the respondent No.
1 to file the counter affidavit. After expiry of four weeks, Ilist
the matter before the Hon&#39;ble Court.
(M V RAMESH)
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